IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA ‘A’ BENCH, KOLKATA
[Before Shri J. Sudhakar Reddy, Accountant Member and Shri Aby T. Varkey, Judicial Member]

I.T.A.No. 2519/Kol/2018
Assessment Year: 2012-13
DCIT, Circle-3(1), KOIKQEQ. .........cccouscsrsesissesirsnse i e s s sissis sss s sis i sss s sss ses e nn e e Appellant
Vs.

M/s. The Peerless General Finance & Investment CO. Ltd...........covusssesssssssessas Respondent
[PAN: AABCT 3043 L]

C.0.No. 2/Kol/2019
Along with L.T.A. No. 2519/Kol /2018
Assessment Year: 2012-13

M/s. The Peerless General Finance & Investment Co. Ltd.............cccouuveriresesisiss Appellant
[PAN: AABCT 3043 L]
Vs.
DCIT, Circle-3(1), KOIKQTQ. ........ccccssuvrsssessesissnss s insssssssssssnsssssun sss snssessun ns ses e enes RESpONAdent
CORRIGENDUM

Per ]. Sudhakar Reddy, AM:

This Tribunal disposed off the above mentioned appeal on 18.06.2020. We find
that an inadvertent typographical error has crept into the order of the Tribunal. We

rectify the same as under.
2. The 14th paragraph of the order should be read as follows:

“In the result, the appeal of the Revenue is dismissed.”

Kolkata, the 6 July, 2020.

sd/- Sd/-
[Aby T. Varkey] [J. Sudhakar Reddy]
Judicial Member Accountant Member

Dated: 06.07.2020
Bidhan
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M/s. The Peerless General Finance & Investment Co. Ltd.
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